
RAJASTHAN HIG H COURT, JODHPUR

ORDER
No.Estt.(RJS)l9l/2O2L Date : o9.1O.2O21

I
Following ludicial officers in the Civil Judge Cadre, who have been appointed as

Nyayadhikari of Gram Nyayalaya shown against their names in the column No.4 vide

Govemment Order No. V.2 ( 1)4ftt72919 dated 09.10.2021, are hereby relieved to join their

new assignments:-

II
On account of administrative exigencies, Ms. Asha Gunpal, an olflcer in Civil

Judge Cadre whose services have been repatriated from the post of Nyayadhikari, Gram

Nyayalaya, Railmagra (Rajsamand) vide Government Order No. 9.2 (1)qFI/2010

dated 09.10.2021, is hereby transferred/posted on the post of Civil Judge and

Judicia! Magistrate, Itawa (Kota) vice Ms. Mamta Meena.

III
The State Government Order No. q.2 (1);qfq/2010 dated 09.10.2021 vide which

Shri Ajay Meena, an officer in the Civil Judge Cadre, presently posted as Nyayadhikari,

Gram Nyayalaya, Itawa (Kota) has been transferred and appointed on his own
request as Nyayadhikari, Gram Nyayalaya, Railmagra (Rajsamand) Vice Ms. Asha

Gunpal, is hereby endorsed for compliance.

Note;

1. The officeE are directed to hand over the
charge in accordance \,rith Order No.24/P.1.
Dated 23.11.1998.

2. The Office6 who have been transferred on
their own request and shall not be entitled to
claim transfer allowance and joining time.

IV

Consequent upon completion of one year training, following trainee Judicial

Officers in Civil Judge cadre who have been appointed as Nyayadhikari of Gram

Nyayataya shown against their names in the column No. 3 vide Govemment Order No.{.2
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FROM VICE
SARVA

SHRI/MS
':

1 2 3 4 5

1 NIDHI SHARMA.I CIVIL JUDGE AND JUDICIAL
MAGISTRATE,
TODARAISINGH, TONK

NYAYADHIKARI, GRAM
NYAYALAYA, DEOLI, TONK

SHAILENDRA
RAJ GOSWAMI

CIVIL JUDGE AND JUDICIAL
MAGISTRATE, KHAJUWALA,
BIKANER

NYAYADHIKARI, GRAM
NYAYALAYA, JAYAL, MERTA

VACANT

ANKIT PARIHAR
(ON REQUEST)

CIVIL JUDGE AND JUDICIAL
MAGISTRATE, RAILMAGRA,
RA'SAMAND

NYAYADHIKARI, GRAM
NYAYALAYA, ITAWA, KOTA

A.'AY
MEENA

NAME OF
OFFICER
SARVA

SHRI/MS.3

TO

VACANT

2.

3.



s
NO

NAME OF OFFICER
SARVA SHRI/MS.:

VICE

3
HARSH MEENA NYAYADHIKARI, GRAM NYAYALAYA, RAJGARH. CHURU VACANT

ANKITA BANIWAL NYAYADHIKARI, GRAM NYAYALAYA. KAMA. BHARATPUR VACANT

SANJU CHOUDHARY NYAYADHIKARI, GRAM NYAYALAYA, PINDWARA, SIROHI VACANT

4 RHYTHM ANEJA NYAYADHIKARI, GRAM NYAYALAYA, GANGANAGAR VACANT

5 NEHA CHAND NYAYADHIKARI, GRAM NYAYALAYA, HANUMANGARH VACANT

6 GURJOT SINGH NYAYADHIKARI, GRAM NYAYALAYA, ANOOPGARH,
GANGANAGAR

VACANT

7 RAVINDRA KUMAR NYAYADHIKARI, G RAI'1 NYAYALAYA, HINDAUN, KARAULI VACANT

I KANISHKA RATHORE NYAYADHIKARI, GRAM NYAYALAYA, SUWANA,
BHILWARA

VACANT

9 KISHAN SANDU NYAYADHIKARI, GRAM NYAYALAYA, SANKADA HQ AT
POKRAN, JAISALMER

VACANT

10. JAYSHREE LAMORIA NYAYADHIKARI, GRAM NYAYALAYA, BIKANER VACANT

11. ELIZA GUPTA NYAYADHIKARI, GRAM NYAYALAYA. JAIPUR HQ AT
BASSI, JAIPUR, JAIPUR METROPOLITAN-I

VACANT

L2. SURESH KUMAR SEN NYAYADHIKARI, GRAM NYAYALAYA, KHERWADA,
UDAIPUR

VACANT

13. NEHA VERMA NYAYADHIKARI. GRAM NYAYALAYA, GANGAPURCITY,
SAWAI MADHOPUR

VACANT

L4. DHWANI TANWAR NYAYADHIKARI, GRAM NYAYALAYA, MANDORE,
JODHPUR, JODHPUR METROPOLITAN

VACANT

15. DEEPIKA RAIV1AWAT NYAYADHIKARI, GRAM NYAYALAYA, OS]AN, JODHPUR
DISTRICT

16. POOJA SINGH NYAYADH IKARI, G RAM NYAYALAYA, KOLAYAT, BIKAN ER VACANT

77. POOJA MEENA
(Home District Dausa)

NYAYADHIKARI, GRAM NYAYALAYA, SAMBHAR, ]AIPUR
DISTRICT

VACANT

18 SONAM ARYA NYAYADHIKARI, GRAM NYAYALAYA, ROOPWAS,
BHARATPUR

VACANT

19. PRATISHTHA SHARMA NYAYADHIKARI, GRAM NYAYALAYA, ATRU, BARAN VACANT

20 VIJENDER KUN4AR

MEENA
NYAYADHI KARI, GRAIVI NYAYALAYA, BASEDI, DHOLPU R VACANT

2t. HIMANSHU CHAWLA NYAYADHIKARI, GRAM NYAYALAYA, PRATAPGARH VACANT

)') JYOTI BHATT NYAYADHIKARI, GRAM NYAYALAYA, GIRVA, UDAIPUR VACANT

ASHLESHA NYAYADHIKARI, GRAM NYAYALAYA, KHAIRABAD, KOTA VACANT

24. SHIKHA SHARMA NYAYADHIKARI, GRAM NYAYALAYA, ASPUR,
DUNGARPUR

VACANT

25 I'4EGHNA BAGHEL NYAYADHIKARI, GRAM NYAYALAYA, CHITTORGARH VACANT

VENUS CHOUDHARY NYAYADHIKARI, GRAM NYAYALAYA. BARMER, BALOTRA VACANT

?7. LAUTA KUMARI SONI NYAYADHIKARI, GRAM NYAYALAYA, GADDI, BANSWARA VACANT

VISHAL VYAS NYAYADHIKARI, GRAM NYAYALAYA, NAWALGARH.
JHUN]HUNU

VACANT

29. RANVEER CHOUDHARY NYAYADHIKARI, GRAM NYAYALAYA, BHADESAR,
CHITTORGARH

VACANT

30. BHARTI UPADHYAY NYAYADHIKARI, GRAM NYAYALAYA, TALWARA,
BANSWARA

VACANT

31. YOGESH KUMAR NYAYADHIKARI, GRAM NYAYALAYA, SANCHORE, JALORE VACANT

32 MOHIT CHAYAL NYAYADHIKARI, GRAM NYAYALAYA, MANDAL,
BHILWARA

VACANT

immediately:-

hereby directed to join their new assignment
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33. DILIP CHOUDHARY NYAYADHIKARI, GRAM NYAYALAYA, BICHCHHIWARA,
OUNGARPUR

VACANT

'1,4 MOKSHADA NANDER NYAYADHIKARI, GRAM NYAYALAYA, PISANGAN, AJMER

BY ORDER

No. Estt. B2(v) L / 2o2L | 3165 Date: 09.10.2O21

Copy forwarded to the following for information and necessary action:-
1. The Registrar-Cum-Principal Secretary to Hon'ble the Chief Justice, Rajasthan High Court,

Jodhpur/ Bench, Jaipur.
2. The Secretary to the Law Minister, Government of Rajasthan, Jaipur.
3. P.S. to All Hon'ble Judges at Jodhpur.
4. The Principal Secretary to the Government, Law Department-Cum-Legal Remembrance,

Rajasthan, Jaipur.
5. The Secretary to the Government of Raj, Department of General Administration (cr.2),

Jaipur.
6. The Secretary, Lokayukta, Sachivalaya, laipur.
7. The Accountant General, Rajasthan, Jaipur.
8. The Registrar General/Registrar(Vig. )/(Admn.)/(Rules)/(Class. )/(Exam. )/OSD(F&I)/

(Judicial) Rajasthan High Court, Jodhpur and Registrar hq. At Delhi.
9. The Registrar (Admn.), Rajasthan High Court Bench, Jaipur with the request to distribute

the copies of this order to all the Hon'ble Judges sitting at Jaipur through P.S., Member
Secretary, Rajasthan State Legal Services Authority and all the Judicial Officers posted in
the Registry at Jaipur Bench, Jaipur.

10. All lt. Registrars/ Deputy Registrars, Rajasthan High Court. Jodhpur/ Bench, Jaipur.
11. Concerned District & Sessions Judges with the request to serve/circulate the copy of this

order to the concerned Courts/Posts/Offlcers/freasury Officers as per direction issued
vide this office letter No 77022 dated 08.10.2015. (Along with copy of covt. Promotion
Order No. F19(1)Nyay/2010 dated 05.10.2021 to Concerned officers only).

12. The Director. Rajasthan State Judicial Academy. lodhpur with the request to
serve,/circulate the copy of this order to the concerned RIS Trainee officers.

13. A.O.J., Classification Section (Website), Rajasthan High Court, lodhpur/Bench, Jaipur.

Personal File/
Conf ./Accou nts/Genera l/store
Sub.CourL/Statistics/Computer Cell

R)S Leave/Jr.Actt./Building Cell

REGIST#EilERAL

..-Y-Jt'4,tt -*
REGISTRAR GENERAL
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